PUBLIC ANNOUNCEMENT
s Faguten § f De RaaveIry ¢ Earuyty 320 of 0 (PEavwency REcomann rocess b Saner Penm) Famt 217
FOR THE ATTENTION OF THE CREDITORS OF
MILLENNIUM STARCH INDIA PRIVATE LIMITED
RELEVANT PARTICULARS

1./ Name of corporate dedtor Mmiennium Stsrch India Privste Limited
'Duampmmwrpmmnr 1% ap 2008
[Authonty unger which corporate dedtor &

3 ROC
| ncorporates / regaeeres Bamguterc

[Copora ety No. / Lmmed Liabigy
4 | iereteason o ot co phle U74951KA2008PTOMEC2S
~|Adaress of Me regored offce and prncipal Millesnium Starch B@ia Private Limited

M{lt’nGWM' Survey No. 10781079, KSSIDC Ingustnal Estate, || L
' Sam Road Aman Seigaum Atanl, Kamataka,
| 591304 ‘
| Imoatvency commencement Gt n respect of 28.04.2026 .
"| corporate gestor [Copy of crser recened on 29.04.2006)
w g of cosue of msowency
5 25.10.2026

hame ang regstraon  number  of e Radal Sudhakar Kavathekar
8. nsoivency professional actng as ntenm IB8I REG:
| resowticn professicnal IBEUIPA-001/IP PO00S0/2017-18/10101 |
A00ress and e-mai of the minm resoubon Address : J 901 The Trees, Projshanagar Esem
.| professiondl, 3 registered wi the Board  Express Highway, Vihrol East Mumbal 400079
Adoress and e-mal © D¢ used for Address:J 901 The Trees, Projshanagat Easem
10.| comespondence wih Tie e resoution Express Highway, Vikhro East Mumdai-400 079

professional Emadl - milennum CIHGnotmalcom
11.| Last Gate for submsion of cams 12052006
| Casses of crediors, if any, under dlause (b) of
12.| sub-section (BA) of 520900 21, ascertaned by NA
| the nterim resolstion professional |
Names of solvency Professionals I0emnied
43/D 3 3 Adhoed Reprsentatve of NA
| cregtors i a class (Three names for each :
|o&s) !
{3) Reievant Forms and (3) Acievant orms are avalade at
14.| () Detass of auhomed representatves NS //DDLGOL /2y home/ downioads

are zarave at PINA
NOUSE 5 eredy guen Tat e Natonal Company Law Teunal Bengaury B2nch Nas orered e
commencement of 3 OO NSONENCY rESOloN process of the Milleanium Starch ladia Private
Limited on 28.04 2026.
The creaitors of Millensium Starch Iadia Private Limted, are heredy calied Upen to SubME ther claims
WIn proot on or before 12.05.2026 © e Intenm resoiuton professional at e a0dress menticned
agaimst entry No. 10.
The Snancial Credioes shal submit thelr Cams with proof by electronc means cnly. Al oer creaRors
may SUME e CaIms Wi Proof In person, by Past or by siectrone means.
A financial cregfor beicnging 10 2 ¢1ass, 2 ksted aganst e eatry No. 12, Shall AL £5 Chakce of
authorsed representative $om among the Tree INSOENCy POfESSIONES IS aganst enty No.13 to
actas amonsed representative of the c3ss [spectly cass] in Form CA. - NA.
Submezzion of faize of mizieading proofs of claum shail stiract pesalties.

S4-

Rstul Sedhakar Kavathekar
Interm Rezclubicn Professcnal
Reg. No.: BSVIPA-D03IP-PO00402017-2018110101
Dale : 01052006 AFA Valid upto : 30.06.2027
Plaos : Mumbe For Millennium Starch Indla Private Limited (Undsr CIRP)
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